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No. DJA/Trg./ NCL/I940/2025/2~€ IF!-‘ ii"'nity,202s
To

l. The Ld. Principal District & Sessions Judge (HQs), Central, THC
2. The Ld. Principal District & Sessions Judge, East, KKD

/31 The Ld. Principal District & Sessions Judge, West, Tl-{C
4. The Ld. Principal District & Sessions Judge, New Delhi, Pi-IC

ooo;-..t_o\ut

The Ld. Principal District & Sessions Judge, North-East, ICKD
The Ld. Principal District & Sessions Judge, North-West, Rohini

. . The Ld. Principal District & Sessions Judge, South-East, Salter
. The Ld. Principal District & Sessions Judge, Shahdara, KICD

I0. The Ld. Principal Judge. Family Courts (HQs), South West, Dwarka

Sub.: Orientation Programme on New Criminal Laws 2023 for Judicial officers.

Respected Sir/Madam, .

It is to inform that a letter dated 22.04.2025 was received from Hon’ble High Court
of Delhi regarding weekly report on New Criminal Laws, 2023. Vide aforesaid letter, a copy
of letter of Director. CDTI, Ghaziabad alongwith copy of DO letter dated 25.07.2024 of the
Union Home Secretary, Govt. of India was fonvarded to the Academy for providing the
requisite information pertaining to the training in New Criminal Laws by the Delhi Judicial
Academy. In pursuance to said letter ot‘ Director, CDTI, Gliaziabad, the target of completion
of 100% training in the New Criminal Laws has to be achieved.

, The Academy has already conducted training programmes on New Criminal Law for
ot'fice1‘s of DHJS / DJS on 13.04.2024 and l9.05.2024. However, 83 Judicial Officers could
not attend the said programmes. To achieve the above-mentioned target, the Delhi Judicial
Academy proposed to hold an Orientation programme on New Criminal Laws, 2023 through
online mode using Cisco WebEx online meetings platform on l5“‘ and l6"’ July, 2025 for
the remaining 83 Judicial Ofiicers including those on deputation or working in diverted
capacity.

I-Ion’blc High Court has been pleased to approve the proposal vide letter dated
09.07.2025. Copy of the letter is enclosed herewith as Anneiture ‘A’.

As per the approval received fi'0rn I-Ion’ble High Court of Delhi, the Delhi Judicial
Academy shall be conducting an Orientation Programme on New Criminal Laws, 2023
rot Judicial officers oi‘ or-us and DJS on ts"' and 16"‘ July, 2025 (from 0s=s0 PM to
7:00 PM) through Onlinc mode using Cisco WebE:< Online meetings platform.

The nomination list of Judicial Otticers for the aforesaid programme is enclosed as
Annexurc ‘B’. A copy of the programme schedule is also enclosed herewith as Anneiturc
‘ca

D H J S - (l~I1ghCourtofDclht}
D11ectorr'-\*ademics)/ Sector l4, Dwarha, New Delh:~l 10078
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It may kindly be noted that the training is mandatory for all the nominated Judicial
Ofticers as mentioned in the letter dated 09.07.2025 of Hon‘blc High Court.

Therefore, it is requested that all the Judicial Ofticcrs posted in your districti under
your control may kindly be communicated about their respective nominations for attending
the aforesaid programme through your good oftice. The nominated oftitzers may also kindly
be informed that the programme is to be attended by the officers evcn if they are on leave
and no request for exemption shall be entertained except in cases of medical urgency.

The meeting link for joining the programme online through Cisco WebEx, is
mentioned below:

l_1ttps://dhcdja,wehe;t.con1!nieet/dia.dhc.vc L
Meeting id: 1666962693 without Password

With regards,

Yours faithfully,

Q);-"'

(Rajesh Kumar Singh)
Em.-1.: /ls above
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Amexure ‘A’
7

HIGH COURT OF DELHI, NEW DELHI
(Gazette II-A Branch)

No. 52,53 /DI-IC/GAZ.II—A/G-12/DIA Misc./2025 Date: '5‘-\\'-\~\*)__D-;_5_
To,

The Director (Academics),
Delhi Iudicial Academy,
Sector-14, Dwarka,
New Delhi-110078

Sub: Orientation Prograirune on New Criminal Laws 2023 for the
officers of DHJS and DIS.

W$&fiW¥#9k$k#$#¥¥I$$$Wfi&kflk$&

Sir,

I am directed to refer to your Letter No.
DIA/Trg./NCL/1940/2025/ 2160 dated 20.05.2025, on the above

subject, and to convey that on the recommendation of Hon'ble
Chairperson, Judicial Education and Training Programme
Committee, I-lon'b1e the Chief Justice has been pleased to allow the
Delhi judicial Academy to conduct an Orientation Prog1'am.n1e on
New Criminal Laws 2023 for 83 judicial Officers as per Annexure-‘C’

of your letter under reference on 15"‘ and 16"‘ July, 2025 through
online mode, and also to include 12 judicial officers, who are
crurently posted at the I-Ion'ble Supreme Court of India/Delhi High
Court on deputation or in diverted capacity, in the nominalzion list
and to 1‘nal<e this training mandatory to be attended by all 83

nominated officers.

Iiugtlrer it has been directed th " Training should start frorn. £11 , _ ,_ _
05:30 PM given thgt the_dys proposed are Court working days,

Yours sincerely,

(Dalip Kr. Bejaj)
Deputy Registrar (Gaz.II-A)

for Reg-islzrar General
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Annexure ‘B‘

List of Judicial Officers (who could not attend Training Programme on New Criminal Laws
2023 for District Judiciary on 13.04.2024 and 19.05.2024) nominated to attend the

‘Orientation Program on New Criminal Laws 2023 for Judicial Officers‘
on 15"‘ and 16m July, 2025 (Two days)

from 05:30 PM to 07:00 PM
(Tlxrauglz Online Mode using Cisco Webex Onliue Mcetirigs Platform)

S.N
0. Name of Officer Present posting No District P1“? of ‘

DD __ Posung
DIIJS DD D_ D_l_

Ms. Shall JainDDDD D D Principal District & Sessions Judge South D I __ Saket
2 Mr

‘ I v ‘ I 7777- i u - - jii 7

. Kzmwal Jeet Arora 7 'ii3::;§t(§CSfi7f:)° 77 77 Rouse Avenue

U) Ms.Nisha Saxena l Principal District7& Sessions Judge * DD Dljorth Rohini
A Mr. Pawan K12]ain Principal Judge, Family Courts Central Tl-IC D
Us Mr. Bliarat Parasharj DD D Member Secretary l 1 NALSDA u

76 MS. Nifjfl Bllfiiifl . . 7 South-East Sal-zet lDistrict Judge (Commercial Courtjij
2lt=D1_l) __

I 1 Ms
7 (DID D , D

.DDSavita RaoD DD DD District Judge (Commercial Court)7 1 1 77Soutl71 Saket

8 Mr. Rcetesh Singh ) GNCTDPrincipal Secretary (Law, Justice & *
. LA

Mi . Ruby Alka7Gupte” District .ludDge_(Commcrcial CDourt)DDD_2DDD3 D East ‘ KKD9_10 Mr. Gorakh Nath Pandey l District Judge (Commercial Court) 8 Central 7 i__7 THC
ll Ms 7 G at .71“ Goal Officer on Soecial7Duty (Rules & DHC

C am D Ll1’l22l.llO1’lJ
»-- M C one l
>-~ L»)

Dr. Ajay Gulqti-I 7 7 _77 Joint Registrar (Judicial)
Mr M. Sanatan Prasad J District Judge DDD D DD DD D D 7l377ast 7D_ 17 KKD

I THC O\D.VinaySingl1al District Judge 7 Central o
|—~ (J1

7 Mr
Mr Central l THC_|.Rakesh Kumai-¢ID\Df D D D ASDJ7(l2lcctric7ity)_77 7 77 77 D#5 D1; Saurabh Dliulshreshtha >U2 1-. Ln West -7 l THC

._..-icow
Mr
Mr.

Kr Gulia ASJ (Electricity) D South D Saket ‘
DHC

.VDiDvckD . DD DD D D ~
Satish K.t'.Arora D OSD (Case Flow Management) 5

19 THC-I. Naresh l{r.I.aka District7.Iud7ge 7 Central
(20
L31

Mr
Mr. Sidhm-t1rMathuri D _DDistrict Judge DDDD DD 7 hm
Mr. Sunil Beniwal _77 l District Judge _ 777 South _ S7aket

T North _DDRoD'i
O\\—l

Mr. Devender Nain PO MACIDDDDDDD D, North-DEDast KKD\ 22
l

Z3 Mr. l—larguruarindc7r77S.Jaggi 777 Addl. Registrar 7 7 Supfiffifdgomt

,2}? Ms _¢. Txggita Singh 7 7 77 _ Judge, Family Court
25* Ms

DDCentral D THC DD.
_ - J S ke 1. Namrita Aggarwal Judge, Family Court D l South East * a t

26 Ms RQyD5t;AvenucDO\l\l.ChctnaSingh DD DD D POLC C D f
27 Ms M. Gomati Manocha DDDDDistrict Judge DD l\iorth-East 3 KKD
28 Mr. lvianisl1DSha1-ma 777_ 77777 _7 Joint Registrar (Judicial) D D l DD D DI-TC

I29 Ms -IA. Jasject Kaur _7_l_ ASJ (POCSO) DD North-West 7 Rohini
Mr _n. Sunil Kumar 7__77 7PO MQCT i DD D North Rohini777
Mr O0.Ni_gun Awasthi D ASJ DDDDD_ DD____D W8ST' i THC
Mr T-J. Ashok Kumar D POLC DD l Rouse Avenue 1

30
-—}31

\ 32
‘33 Ms.Shiva1iBansal ASJ WC D_,Somh-West DDDwarka
,347 . Satyabrata Panda District Judge D _ 4=3~ . New Delhi PHQD DDD

35
36

Mr D D _7 _D_
Mr. Abhilash Malhotra DD_ Prcsidinggffiocr Agpcllatc Tribunal 7 _7 MCDDD D
Mr.Ravinder Singh-ll l 7 District Judge 4 D North Roliini

37 MrJitcndraPratapSingl1 ASJ(SC-RC) 2 D DDDzzDsD5D; D 7 7 7 77 17007:
1
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Name of Officer Present posting No District
Place 0
Busting

f

‘38 Ms. AnjaniMahajan _ C District Judge I-I IQ Central C C THC

+4
\39 Ms. Prabh Deep Kaur C C _ District Judge U! Sjotlth-East Saket

M . Babita Puniya C C ASJ(FT$Cl(POC$0) C NI CC West THCC
IO__ C New Delhi PHCC0” S CC

_4l v Mr. IC-Iarvirrder Siggh Johal __ District Judge-ljWakfC'Cl'ribunal C_‘_
42 lCMs. Sonam Silgh-l C 1 C ASJ (POCSO) U-Y C Ne\vDel_lri l PHC

_ CD-I5 C _
43 71\/ll‘. Deepalc Sherawat Attached to the office ofPDJ _North-WeCst_ _ Rohini

l 44 CMr, Aiay Kumar Malik C JSCC-cum-ASCJ-cum-QJC North-East KKD

~4 . Sarniksha Gupta C C __ CJM _ South-West Dwarka
North-7-’East KKD

.-I-4

5 Ms CC
46CC Ms. Prigya_Guota SCJ-cam-RC C
47 Mr. Degpak Vats C C_ ___ ACJM C t _CSouth-East ‘__ Saket _
8MsC .CAlcriti Mahendru l ACJM_ C West C t THC

‘ 49Ms. Udita Jain GargW C it Additional Coordinator, Delhi v

lntemational Arbitration Centre l_C _CC _ _
DHC

E9 . Rinltti Jain JSCC cum ASCJ cum-GJ C_l Central C TI-IC

5 lMr
Mr C C CC - - - _ C

77 .i\/Ianish Jain CC C JSCC-sum-§_S_C]-ctlm-GJ C ‘ lSouth»East Saket

52 Ms hr Additional Coordinator, Delhi i. M S . . .CC an“ ea C C Intert1at1orlalArbrtrat1on Centre CCC C_ _ CC
DHC

Mr.\/ivek KumarAga1;wal ‘l 7 ARC I 2 Central l THC

it

C51
‘S4 Ms‘ Rishik“ S"i"“S““"‘ (in diverted capacity an 30.11.25)

Posted to DHC for administrative work DHC

l West TI-ICss l Mr. Dev Cliatldltary C _CACJ-Cuitn-CCiCl—ARC it
_C Ms. Bharti Gary, _ C JM first Class C_C C Ill West C THC

57 l Ms. Ritika Kansal Cl JM First Class (Mahila Court] l
,2‘

-East KKD
me

5C9 _ it C Civil Judge
—-I‘ 58 Mr:Devanshu Sajlan WC ‘l JM First Class it 7_ West CC

Ms. Renu lNorth Rohini
60 Mr GanragCGoyal __ JM First Class C O\ CC Central 7 THC

‘6l
6;

Ms Abhilasha Singh JM Fir ass (Mahila Court)stCl C
Ricl1iCkaTEgi T JM First Class (NI Aot) Ml—l

7Sogth-West
t Central t

Dwarka
THC

63‘
Ms.

‘ Ms ShrutiShCarma-1 C ___C JM First Class (NI Act) CC C (‘Q South-East C __C Saket
64‘ Mr. IQ North-West RoliiniApoonr Bhardvlai C C JMFirstClass" C C ‘

Komal GargC CC_C JM ri§§l Class CC U-I West" ll THC,_l6s Ms
as Ms Isra Zaidi -P~C M C JMFirst cl§ss l 7iNgCrth-Ea_sCtC MC KKD i

Ms Poorva Mehra 7 7Civil Judge M South-East Sakct*6?
as lvls Seema Nirmal C JM First Class \-O South-East C Saket

Cl 69 Mr Ajay Narwal C _ JM First Class (N1 Ag) Digital Court N l South-East Sgket
10‘1Mr Bhavaya Karhail i C i .TMFirst Class C O0 South-East Sakct

TL 1 Ms. Dii/ya Yadav CC 1 JM First Class -|i> S0uth—West ‘ Dwarka
72 M:.CAwind Dev C j:it¢i1 Jtldgc T T Central THC
73 Disha sing C JM First Class (Mahila Court) l\-I6 North C CRohi11i

-l 14, M?
Ms JM First Class (NI [Q1 Weg T THC

l75* Mr
Swati Malik CC
Sarthak CP_agwar C7” JM First Class V U! North C Cllohini

76 Shazadi Halima Sadiya JM 1‘irst Class (D_' ‘ l'I‘raffic Court) l l Shahdara _ _C KIQD
f 77 Os CCS_outh-West Dwarlza
78

tMs. C __ ~ CC ig1ta_
M5 Vinerieet Kaur C CJM First ClassCC(NI Act) ‘
Ms. lShogun CC_ C C C]MCFirst Class W O\ NOlTh-ECZ}S[W‘l Rohini

79__
L80

Mr
Ms

Siddhant Kumar
Moksha Baius

JM First Class (NI Act)__ ___
C~ JCM First Class (Mahila Cour§

‘J! CNewDelhiCC CC
Shahdara

PHCC

81! Ms Sayesha Chadha JM First Class OOl\J i Central THC
32 Ms . Un1iCiCtrpta C JM First Class (NI Act) |-n Central THC
ssi _Mr. An1itI<1tu'nar i C 1 Relieving JMFC/Civil ledge” Southfwest Dwarka



Programme Name:
Date & Day: -

Annexure ‘C

DELI-II JUDICIAL ACADEMY

Orientation Program on New Criminal Laws 2023 for Judicial Officers
15"‘ and 16“ July, 2025 (Two days) from 05:30 PM to 01=o0 PM

Participants: \ Judicial Officers of DI-IJS and DJS [who could not attend the training on new criminal laws conducted

Venue:

by this Academy on 13"'April, 2024 (for all officers of DI-IJS) and 19"‘ May 2024 (for all officers of DJS
& all such officers of DHJS who could not attend training programme on 13.04.2024)]
Through Online Mode using Cisco Wcbex Online Meetings Platform

Date & Day C 05:30 pm - 07:00 pm l

Day-1
15.07.2025
(Tuesday)

Session-I

Overview of the purpose & scope of the Bharatiya Nyaya Sanhita, 2023 (BNS) and i
BharatiyaSakshyaAdhiniyam, 2023 (BSA)

Comparative Analysis of BNS & IPC
0 Comparative Analysis of BSA & [EA

Speakers:
1 Mr. Jiten Mehra, District Judge, Central, THC

, 0 Dr. Neeraj Tiwari,CAssistant ProfessorLNLUD CC C l

Day-2
16.07.2025

(Wednesday)

l Sessi0n~I

‘ Overview of the purpose & scope of the BllaratiyaNagarik Suraltsha Sanhita, 2023 (BNSS) C

0 Comparative Analysis ofBNSS & CrPC ‘C

Speakers:
3 - Ms. Susheel Bala Dagar, District Judge, West, THC

_ - Dr. i\leeraj_Ti\vari, Assistant Professor, NLLJD
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7l_1jI25, 4:35 PM Orientation Programme on New Criminal Laws 2023 for Judicial officers. i Li ;]7.3'_L-:-'
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Orientation Programme on New Criminal Laws 2023 for Judicial officers. '

-

'l

Delhi Judicial Academy < dja@nic.in >
Fri. 11 Jul 2025 4:35:23 PM +0530

To "pdj-west"<pdj-west@ddc.nic.in>

Sir/Madam, -

Please find attached herewith the letter dated ll.07.2025 aiongwith the annexures regarding the
aforesaid subject and place the same before Ld. Principal District & Sessions Judge, for kind
perusal. e

Regards,

Training Branch

DELHI JUDICIAL ACADEMY
(High Court of Delhi)
Sector-I 4, Dwarlca, New Delhi-11 00 78
Ofiice: 011-20892191
Email: ;'j_e@.r1eJ_u.' ¢_l_@_llh.u"ar.Lic1§ie.ca4letuy.@gaLa1L.Q_'Om
Website: judicialacademy. it ic. in

an O 1 C C-jMl.ic.iel’)

Wall
DELHI JUDICIALACADEMY \ O
(High Court of Delhi)
Sector-14. Dwarlca. New Delhi-110078
Oflice: 011-20892191
Email: t.i1'e@aicia.' ddl1l'ia.didet¢mademy@gmrti!e@pm
Website." judicialacade1ny.nic.in

4 Attachment(s)

Annexure A.pdf Annexure B.pdf Annexure C.pdf
215.9 KB 29? KB 276.1 KB

3. West.pdf
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OFFICE OF THE PRINCIPAL DISTRICT & SESSIONS JUDGE
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WEST DISTRICT, TIS HAZARI COURTS : DELHI

l\lo./ 977;” 7 (Fig:/7lJOTP/Gaz./PDJ West/2025 Dated oelltlii-‘lied’ JUL 2025
Copy forwarded for information and necessary action to:-

The Officer lncharge, Pool Car, Tis Hazarl Courts, Delhi.
The concerned judicial officer oi West District, Tis l-lazari Courts, Delhi.
The O/0 Ld. CJM, West District, Tis Hazari Cours, Del '
For uploading on LAYERS "

(Ajay Gupta)
Officer-In-charge (Judicial Branch)!
District Judge (Commercial Court)-05

For Principal District & Sessions Judge (West)
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